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REFERENCE TO NON-CLEARANCE 
BY GOVERNMENT OF THE INDIAN 

TEAM FOR PARTICIPATION IN THE 
ASIAN GAMES TO BE HELD IN 

BANGKOK. 
SHRI JAGJIT SINGH ANAND (Punjab): 

Sir, I am thankful to you for permitting me to 
mention the important matter of non-clearance 
of the Indian team being sent to participate in 
the Asian Games at Bangkok. 

Only day before yesterday we had an 
occasion to discuss the sorrowful state of 
affairs regarding the policy of t)iis 
Government on holding the Asian Games 
here. The Education Minister said that the first 
estimate was Rs. 80 crores; then it was Rs. 52 
or 56 crores; and now it is only 26 crores. But 
he was trying to hide the fact that this 
Government is resiling from holding the Asian 
Games in 1982 here. On the top of it is the 
treatment being given to the team that is going 
to Bangkok for the Asian Games this year. I 
am saying all this because the situation in the 
field of sports in this country is in a sorrowful 
mess. We used to be in the lead in hockey. 
That position is also gone. We are not coming 
up in any other sport or athletics.    Now, it has 
been brought 

to my notice that the Indian Olympic 
Association had selected the Indian team for 
participation in the Asian Games and the 
names of the selected players and officials 
were communicated to the Education Ministry 
for financial assistance. The air passage 
comes to about Rs. 2,200 if it is a group 
passage and Rs. 3,300 if it is an individual 
passage. That has to be borne by the Ministry. 
But Rs. 3,500 have to be borne by the 
Association for the stay of the players. That 
also is not being cleared by them. Till now the 
sanction has not been issued for payment of 
foreign exchange for their stay at Bangkok. 
The portion regarding their stay at Bangkok is 
not to be met by the Government at all. 

Sir, the list was submitted, according to my 
information, on the 11th or 12th of this month 
and the Games have to start in the second 
week of December. The All India Council of 
Sports, which is an advisory body appointed 
by the Government, screened, out of 200 
players, 150 players and they gave them 
clearance. Now the Government is trying to 
say that the number should be further reduced. 
And what was the basis of clearance? The 
basis of clearance was that only that athlete 
can participate in the event . . . 

THE VICE CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Mr. Anand . .  . 

SHRI JAGJIT SINGH ANAND: Just look 
at the watch. I have hardly taken three 
minutes. I am finishing in one minute. 

THE VICE-CHAIRMAN (SHRI ARVTND 
GANESH KULKARNI): You finish in one 
minute. The day before yesterday it was 
discussed. 

SHRI JAGJIT SINGH ANAND: It is a 
different matter altogether. 

THE  VICE-CHAIRMAN (SHRI 
ARVTND GANESH KULKARNI): All right, 
finish it. 

SHRI JAGJIT SINGH ANAND: The day 
before yesterday we were discussing sports.     
They    are trying 


